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<o ixifThe - Beport of . -Bxpanded Metaj

«Soeel Shdets (Inipection) Amefidment Rulks ,
2973 ;- published in. Notification: No.:8:Q. 451
inGuemofIndndetedﬂxe I?&hﬁahtull’y-’
1973. -
gxxili) The Export of Stainless Steel Uten-
“sils (‘Inspection) Amendment Rules, 1973,
:published in Notificstion No. 5.0. 452 in
Gazette of India dated the 17th’ Febnm-y
1973

(xxiv) The Export of Electric Cables and
+Conductors (Inspection) Amendment Ruleg
-2973, published in Notification No. §.0. 453
-in Gazette of India dated the x7th ;February,
1973.°

(xxv) The Exports of Cast Iron Soil Pipes
:and Fittings (Inspection) Amendment Rules,
1973, published in Notification No. 8. 0. 454
in ‘Gazette of India dated the 17th February,
1973, ‘

(xxvi) The Export of Cast Iron Manhole
-Covers and Frames (Inspection) Amendment
Rules, 1973, published in Nonﬁcatmn No.
8.0. 455 in Gazette of India dated the 17th
February, 1973

(xxvii) The Export of Automobile Spares
Components and Accessories (Quality Control
-and Inspection) Rules, 1973, published in
"WNotification No. 8.0, 459 in Gazatte of India
«dated the 17th February, 1973.

[Placed in Library. See No.LT-4438/
73.]
" 42) A copy of the Annual Report (Hindi
“and Bnghsh versions) of the Indian ‘Motion
“Pictares Biport Corporation Limited, Bombay
for the'yetir 1971-72 along with the Andited
Accounts and the comments of the Compt-
. soller and Auditor General thereon, under
_ Pub—uecuon (1) of séction 5191\ of’ the’ Com-
. panies, Ket, 1956. t‘PIdced in Ubrary
'“No L'r 4439'73]

(3) A copy of the Annual Reporc Qum

-and English versions) on the working of the . .
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SHRI NARENDRA SINGH BISHT

(Almora): Mz, Speakst,. Slr, ¥ beg to
present,  Twenty-ninth. . Repaat.

Ahe Bstimates ; Committes xmtdmz smon

taken by Gavezament.en .the renommenda-
tions contained in their Hundred and Twenty-
‘ninth ‘Report. (Fourth Lok Sabks): on the
Departaiant of Atomic Bnergy-Atomic Power.

12° 58 hrs.
BUSINESS OF THE HOUSE

THE MINISTFR OF PARLIAMENT-
ARY APFAIRS (SHRI K RAGHU RA-
MATAH) :  With your permission, Sir
I rise to announce that Govemmem Business
in this House during the week commenc-
ing 12th March, 1973, will consist of :

(1) Consideration of any item of Govern-
ment Business carried over from today’s
order Paper,

. '(2) Submission to the vote of the House of
Demands. for Grants on account (General)
for 1973-74.

(3) Discussion on the Resolution seeking
disapproval of the Coal Mines (Taking Over-
of Management) Ordinance, 1973 and eon-
sideration and passing of the Coal Mine
(Taking Over of Management ) Rill, 1973.

(4) Discussion.and voting.on :

O] The Supplemenury Demmdl
Granits (Genetnl) fér !972-73

(i), The Supplcmenury Den;anda for
Grants (Raﬂmfysj for 1972-73.

@), The Demsads, fer xGmm lsﬁﬂmm
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JTeade - Development Authority, New :Pelhi ;..

Lofbwithe year sg72442; along with:the Awadived .-
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